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Sustaipgd by Raliways by rum-
Aom ping  Emply Wagons

f.

18967. SHRI B. S, MURTHY: Wil the
Minister of RAILWAYS be pleased to
mtﬂ: ' i s

ther estimate has been
m:;l ::h:o theugn sustained by the
Railways in 1971-73, '10‘12-73 and
1973-74 by running empty wagons
from one area to apother; and

(b) remsons for the ssme and steps
taken to avoid such unnecessary ex-
penditure?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS _(SHRI
MOHD. SHAFI QURESHI): (a) No.
Sir.

, (b) Empty haulage of wagons 18
largly inherent in rail trapsport.
Because of umdirectoral nature of the
traffic, empty wagons have to be
moved to load coal, ores, mineral oil
etc. Sometimes empty wagons have
to be hauled to load essential com-
modities like foodgrains, fertilisers
and, salt. Instructions already exist to
back-load inwarg releaseq wagong to
the extent possible.

New Railway Line from Ramuafar to
Kathagodam

6968. SHRI B. S. MURTHY: Will the
Minister of RAILWAYS be pleased to
state:

‘@) whether preliminaries have
beepn completed for laying new lines
from Ramnagar to Kothgodam: and

{b) whan will the work be started?

» THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI): ()
and (b) The work of providing broad
gauge link to Ramnagar and Kath-
'gddam has bien includedl in the Bud-
get for 1074-75, Preliminary engi-
“mtering-cum-traffic surveys to find out

““Station Director T.V. (CA)

the best alternative for providing
broad gauge link to Ramngsu and
Kathgodam will be taken up shortly.
Actual construction will commence
after the proposed surveys are com-

Pleted and the project estimates are
approved,

1219 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED SUICIDE BY AN ABSISTANT
STATION DIRECTOR OF THE TELEVISION
CENTRE, DELHI

SHRI INDRAJIT GUPTA: (Ali
pore): Sir ,I call the attention of the
Munuster of Information and Broad-
casting to the following matter of
urgent public importance and request
that he may make a statement thereon-

“Reported suicide by an Assistant
Station Director of the Television
Cenntre on April 11 1974 who jump-
ed to death from the fourth floor of
Akashvani Bhavan, New Delhi."

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI I K
GUJRAL): On Thursday, the 1lth
April 1974, at about 11-30 a.m. Shri
J. N. Gaur, an Assistant Station Di-
rector, working in the Television Cen-
tre, Delhi, fell from his room (No. 410)
on the 4th floor of Akashvani Bhavan.
He was immediately rushed to the
Emergency Ward of Willingdon Hos-
pital where he died soon after. The

matter is under investigation by the
Police authorities.

Since the matter is under police
investigation, it would not be prope:
for me to make any siatement about
the circumstances of hig death. But I
would like to share with the House our
deep sense of loss at Shri Gaur's
death. He was one of the bright officers
in our TV Centre greafly dedicated to
his work. His reputation g3 a pro-
yramme organiser and Producer was
high and we were envisaging a brighter
fdture f6¢ him when the new TV
Organtzation eomeg into existence.



207 Suigide by APRIL 18, 1974 Asstt. Station Director 208
T.V. (CA)

{8hri 1. K. Gujral} mil m:-;r Shikigs ‘UiY-the Pelice

R , are su byihy. ‘siretch of

Shri Geur's sudden death bas imagination, the best agency or the

causeg deep anguish to all. collga-
gues and co-workers in the TV  Osntre.
Our hearts go out in sympathy to Mps.
Gaur who ia also working in AIR. We
are deeply concerned about the family
of this dedicated artiste and have de-
cided to offer a job in AIR Shri Gaur’s
son after he completes his studies.

In remembrance of thig dedicated
worker we have decided to institute an
annual Gaur prize for the best TV
documentary which was the field in
which Shri Gaur’s contribution to TV
programmes was most outstanding.

SHRI INDRAJIT GUPTA: g8ir, I
was just about to say that we have
not come here to hear an obituary
reference. After all the anguish which
Mr, Gujral feels is an anguish which is
shared by all of us and by the people
of the country. But, I think the
Minister is intelligent enough to know
that the only thing which could pro-
mpt us to bring this subject as a Call-
ing Attention Motion was our desire
to be satisfleq that- the circumstances
leading to this very sad event have
nothing to do with the conditions of
work obtaining at the TV Centre in
generdl and more particularly the con-
ditions in which Mr. Gaur himself was
working specially with referemnce to the
facilities that were available to him,
the emoluments which he wes drawing,
the promotienal opportunities which
werp or were not open to him and to
other members of the TV Centre staff
the sort of administrative or personnel
policies 'which were followed at the
Centre, thebe are all relevent, Sir, be-
cause this House 'in wall aware of the
fact:ibat therg have boen. stine very sad
incidenty ba'the past. - Everybody here
remembers the sad, case of De. Vimod
Shah of ‘the ICAR mnd the fact -that
ultimutely, sn enguiry comniities bad
'to be appointed ts go intn thy - whale
mantter. It iy not: a guestion of palice
Investigatien. - "Of xcavee, there-ia one
saposte] 0 not -doubte-widch ‘the
Poilow: Sing to-anguire-into, in the nor-

‘moet puitable. agency to judge whether
talented: peaple {n this country, whether
they be scientists or technical pespie
or artists and such other people are
being made to work umder conditions
which are not conducive to a happy
state of mind or to a contented state
of mind, -Is the police going to investi-
gate into this? No. We are primarily
interested in that aspact. Qf course, as
far ag the police . invastigation goas,
certain things have appeared in the
press. ] have no first hand knowledge
about it and ] expect the Minister to
throw some light on ii, if he has the
requisite information. If he takes
shelter behind the fact that this is a
subject mater of police enquiry and,
therefore, it is better for him not to say
anything, well, I cannot compel him to
say that.

For example, in today's papers it ia
suggested that some notes which he
had writlen are missing.

MR. DEPUTY-SPEAKER: His trou-
sers are also missing.

SHR1 INDRAJIT GUPTA: Because

.he.lgft. these notes.in the packet of his

trousers, which is missing. The
Minister may perhaps say this s
something which the police is investi-
gating and trying to fihd out; I do not
know. Naturally, these things are
worrying us and troubling us.

Moreover, a'xiory has been put out—
1 do mot know whether i a caloyleted
way oy bol-sover thy last - few days,
suggesting that Mr. Gaur was some
sort of p mental cape, that he had.been
under psychiatric treatment for some
time and-that be was a kind of .chronic
case of soane soxt of Perveus
disorder ‘and all thal. ' I »m wf-
raid, we are aol wery' much,oqn-
winted about it, - mrticulecly iny view
ofivtha fast Seat Mirw.- Cnue s Guoled
o -the- nesrspeper toliny w4 hawing: de-
nied-guid that- nothing of 4he. kind, has
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ever been there. If 1 may just mengion
the fact ap it is quoled here in the
newspaper:

‘(Mrs. Gaur emphatically denied
that her husband was undergoing
psychiatric treatment or had attem-
pled to commit suicide any time in
the past.

Mr. Gaur gome times look ‘calm-
pose’ when over worked and tired..”

Many people including perhaps many
Members of Parliament at some time
or other had been directed by their
doctorg to take tranquillizers like Calm-
pose, which is mentioneq here, which
is a very mild tranquilizer,

MR. DEPUTY-SPEAKER: The way
things are going in the House, we have
to take it some times!

SHRI INDRAJIT GUPTA: Perhaps
the Speaker and the Deputy-Speaker
have to resort to Calmposs sometimes;
I do not know.

Mrs. Gaur has also been quoted as
saying that something must have hap-
peneq to provoke him fo take
this drastic step and that was not
something connected with hig family
life or domestic reasons. She has also
said that to make any such suggestion
would really amount to vilification of
the late Mr. Gaur.

It is because of these things that we
have raiseg this question. There are
reports, complaintg and allegations that
all is not well with the set-up of the
TV Centre and that there iz a great
deal of discontentment among the TV
staff.

For éxample, "theére is a complaint
that the emoluments of the TV stafl
are perhaps dess thap, or at least not
more than, ‘those of the radio staff
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technology, should be expected to get
better emoaluments.

Then there is the question of promo-
tional opportunities. There have heen
complaints about lack of equipment and
lack of other technical facilities. There
have been complainty about the bure
aucratic attitude of some of the high-
ups in the TV Centre. I may just
mention—if you would permit me to
quote, because this is also a newspaper
report ag we have no other source of
information, it says;

“It was alleged that the pressure
of work had resulted many trage-
dies for the TV staffers. There was
the case of a projectionist who even
when bhe was seriously ill did not get
leave and died after he had a severe
attack while on duty.”

I do not know whether it is true. The
hon. Minister can enlighten us. Then
it says:

“There was a compere who could
not be given leave to be by the side
of her dying daughter and she faced
the camera minutes after recelving
the news of her death over the tele-
phone. There was a programme ex-
ecutive who died because he was not
given leave to go to doctor and was
taken to a hospital after having eol-
lapsed in the office. There was a
staff car driver who ‘burnt himself to
death because of the treatment met-
ed out to him by an officer, it was
alleged.”

These are all allegations. I do not say
that they are necegsprily inter-con-
nected and all that. Nothing would be
farther from my intention than to sug-
gest that. But the fact remalns, and
it has come to light as a result of ade
quate enquiries that there are a num-
ber of such institutions and government
bodies in this country, employing a
lazge number of staff, where the ad-
mipistsative the personnel
palicy, the of the high-yps to-
wards staff, the question of emolu
mnt:“ promotional opportunities,
tacilition or warklosd has created such
a viclous atmosphere, Becayse, there
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{Shri Indrajit Gupta}

seems to be no doubt- that Shri Gaur
was certainly under some strain and
heavy pressure of work. ‘There are
these notes which have been referred
to not the ones which are missing
along with his tousers. In one of these
notes, be Is reported to have written
to his immediate superior, Mr. Chawla
saying, ‘I am very sorry, Mr. Chawla.
I cannot cope up with the work.” What
does it mean? It means he was under
an extra-ordinary pressure or work
load which he could not cope with.

These tmings have all disturbed us
very much. I hag really expected that
the Minister would anticipate the type
©f guestions and the type of anxiety
which is troubling us ang that he
would not come forward only with
anguish ang sorrow. Thay is not what
we expected from him.

I would like to know from him whe-
iher, in view of all these allegation?
and complaints which are now coming
to light and which may bave a direct
or an indirett bearing on the immed:
ate tragedy of Mr. Gaur which has
been brought to the public mnotice—
ntherwise, it might not have been bro
ught to the public notice at all—the
Government will be agreeable to set up
some form of Inguiry a Commission
of Inquiry, with some respected pub
lic persons in charge to go into the
whole set-up and the working of the
T.V. Centre, to see whether there are
any avoidable strains and stresses to
which the staff are being subjected to
see whether any injustice is being done
to them, to see whether there are any
justifiable causes of discontent which
may be there, g0 that the whole thing
can be, if necessary, properly re-orga:
nisedmdwtmapmper,mdmd
healthy footing, Also, we may be able
to learn from such an Inquiry bette:
than from a police investigation which
is going on only In things like, finger-
prints, clues, missing trousers, etc
That is all very well for a criminal

tion. But we are more con-
?e::ﬁnwh bhuman values, not with
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the fingure-prints on the window sill,
and we are more concerned with what
are perhaps the indelible marks on the
soul and the spirit of the talented peo-
ple who work under all sorts of con-
straints and pressures in this country.

1 want to know from him whether
he will be far-sighted enough to coo-
sider the sefting up of a proper com-
misgion of Inquiry to go into entire
working of the T.V. Centre and to see
that the staff there and the telented
people there are given full scope for
working according tn their talent and
are not sujected to avoidable indig-
nities or to any form of pressure or
constraint which may lead to such tra-
gedies as that of Mr. Gaur.

SHRI 1. K. GUJRAL: Sir, when I
made the statement, I was naturally
handicappeq by two things. One was
that the full facts have not yet come
out. That does not mean that I was
not willing to share with my bon.
frier.ds here the general situation about
the working of the T.V. Centre.

One thing my hon, friend wiil parti-
cularly agree with me is that the type
of persons who make a success in a
medium like T V. must possess a highly
sentitive mind and only then the crea-
tivity comes. A creative ming which
is very sensitive sometimes. Unfor-
funately in sad circumstances can
over-react. A credtive mind also is
something different that my mind ot
the mind of some of our friends here
or the mind of a normal person. In
thig particular case, since Mr. Gaur
was one of the very few persons who
was a very sucessfyl creative artiste,
i Mr. Gaur reacteq to certain things
which a norma] person may not react
to, it is a sad thing for all of us.

So far as the gemeral situation in
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whether from Delhi or Bombay or else-
‘where, who bave an extra sense of
devotion, an extra sense of dedication
and extra sensitivity.” These people
are trying to builld a system within
limitations also. We have got equip-
ment which is new. We age importing
from time to time from abroad. We
cannot really make as much invest-
ment in the hardware as we would
like to. But even then it would be
perhaps, a wrong statement on the part
of any paper to'gay that we are handi-
capped for want of equipment. We are
not; by and large, we are able fo meet
our needs. After all, we are putting
out programmeg only for four hours
far the time being and the school
programme. The type of work which
Mr. Gaur was doing and in which he
was an extra-specialist was outdoor
documentaries. Yesterday I had the
misfortune of participating in the
condolence meeting wherg the staff
members, his friends and admirers
were there. Ong after another spoke
how sensitive he was, how dedicated
and how much a lover of work he was.
He was one of those persons who
would like to do more work; he was
one of those very unusal type of
people who would take on himself more
than what he was called upon to do in
the normal routine of things. As 1
said, we were thinking in terms of
having a new set-up of TV system and
we were hoping that Mr. Gaur would
prosper. )

Regarding emoluments, I do not say
that the emoluments in our set-up are
very ideal; but within the limitations
that there are, I am-told that Mr
Gaur's last emoluments the basic pay
and allowances, were of the order of
about Rs. 1100. Mrs. Gaur is also
warking in All India Radio, on another
side, and ihe is drawing approximately
Rs. 800. So, from that point of view,
ft is not as if there were some hard
circumstances. The income of the
husband and wife, put together, was of
the order of Rs. 2,000. They have only
one son. So it is not as if the family
burden was very heavy on them..

The promotional opportunities for
Mr. Gaur were not bad. Mr, Gaur was
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on the radio side. He flowered more
when he came on the TV side that is
why he was promoted to the Assistant
Director level quickly. And every
one was happy that a man like him
was promoted—thosg who worked un-
der him, those who worked with him
and those under whom he wag work-
ing. Therefore, although we are sad.
about this, I would not like you to com-
pare this with what may or may not
have happend in I.CAR. This is a
case entirely different from the other
cases that have been referred tc. Some
notes are missing; certain things are
missing. The police will look into
those things and will deflnitely come
to conclusions, and when they give
their report, I would be very glad to
share that with my friends here.

214

The salaries of people who are work-
ing in All India Radio have been a
subject of discussion of the Pay Com-
mission recently. I would not say that
the recommendations made are very
ideal; but, to a considerable extent,
they are being ‘improved. [ think,
now these recommendations are being
made applicable to this category of
people also. Therefore the conditions,
so far as salaries are concerned, will
be considerably better.

One of the papers. to which Mr.
Indrajit Gupla has drawn my atten-
tion, has referred to ealier cases. I
think, those cases have been quoted
somewhat out of context, and rarticu-
larly in terms ot time thev are entire-
1y out of focus. He referred 1o the
case of a Projectionist who dieg in
1967. This gentleman, Mr. Sadasivam,
who died of illness. He was
admitteg in the hospital and he died
there. No allegation has been made,
so far as I am aware; I have not been
able to trace the file, but so far as 1
am aware...,

SHRI INDRAJIT GUPTA: The al-
legation is that he was not given leave.

SHR] 1. K. GUJRAL: So far as re-
cords go, this is not berne out by any
evidence available to us. There were
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(Shrt L X. Gujral} ;:":.u"' m.ﬁ;hﬂt'wtok:mn
other cases alto; for {nstance, 1 atmiosphere we Know
1m:ehﬂ-mmmm more wbout elich” dther comparative-
vy name Shri Sahai ly. Here, 'we try to work in tjrcums-

Mr, Babai csme to office in the
morning. He was hale and hearty.
‘Be worked in the morning. ¥Me had
his luncly fh the afternbon. After
lunch he guddenly felt sick. He was
taken to the hospital. He had &4 mas-
sive heart attack and he could not
survive, These are some of the tra-
gedies which overtake human-beings
whether they are woirking in th= All
India Radio or wh:ther they are not
working in the All India Radio I
think, from these two, to come to cer-
tain conclusions may not be right,

Another case has been reported in
the Press about a lady who 1s work-
ing in the Radio about the sad incident
of her daughter’s desth. I have
looked into this this morning after
seeing the paper, What I am told 1s
that she came at 6.30 1n the evening
to the TV studio. She made an open-
ing announcement and then she re-
ceived u telephone call that her
daughter was not well. She went
beck but unfortunately, her daughter
died. But no such case was made
out that she was not treated well
and in this particular case, she had
some difficulties about her oromo-
tion and she had been submitting
applications for promotion, etc. But
never in the last three to four years,
have I ever come across an applice-~
tion from her that she was not treat-
ed well in the Department as such.

About the driver's case which has
been referred to, I have not baen
able to trace it. I have asked them
to let me know whether any such
incident took place.

One thing I can assure my Triend,
Shri Indrajjt Gupta particularly and
throogh you the Houpe, that so far as
I em concerned and so far as we ate
concerned, our Ministry is a very
smail Ministry comapared to other
“Minidtrie: which are vasit and

tenves, ‘bécansq it is a creative Min-
istry, rhore uclve a more
famity-Tike :&@ne to be
created ‘#p that creativity takes places.
I can assure himn that by and large 1t
fs a very satisfactory atmosphere.
Bven two days ‘ago 1 attended a :on-
ference of Programime Executives.
No t 62 any of this type was
made, er, last week I attended
a conference of Artistes, Com-
plaints about mare salaries etc, were
there. ‘But, by and large, there is a
feeling of = lamily atmosphere,
friendship and friendliness. There-
fore, the question of there being
tensions all around is not there. It is
so, fortunately, unless my friend Shri
Jyotirmoy Bosu feels unhappy
wherever he sees that tensions are
not there, because he would like ten-
sions to be there. But, in this or-
ganisation h: cannot find it.

I can only tell Mr. Indrajit Gupta
that again I will definitely look into
it further and, if need be, I will go
into 1t deeper and if any amendments
are needed, definitely they will be
undertaken. becaus we are very keen
thet this organization should continue
to serve the public better.

SHRI INDRAJIT GUPTA: Why do
you think that a person like Mr,
Gaur jumped out of his window?

SHRI I K GUJRAL:
hazard a guess Dbecause it may go
wrong and: it is not fair,
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SHRI INDRAJIT GUPTA:
must ask: fer an inguiry.

SHRI I. K, GUJRAL: That is
what I am seyisgs Afier the Rolice
inquiry is over, it a deeper probe is
needed, I will definitely consider it

My friend asked whether he took
tranquillizers and whether he was
mentally i1l or not. So far as I know
there is no case history of his hav-
ing been mentally ill.

One thing I mmy say in passing.
So far as his relationship with his
superiors is concerned, the confiden-
tial reports all along have been very
good and his superiors even in the
Jast report have given him an ex-
ceedingly good chit. That shows that
his relationship with his superiors
was all the time very good, Even
last time when he was to be pro-
moted to the post of Station Direc-
tor, when the panel in which he was
selected was expiring, because his
superiors were fond of Mr, Gaur,
they extended the term of the panel
80 that Mr. Gaur could be prommted,

MR. DEPUTY-SPEAKER: Shri M.
Kalyanasundram-not here.

You

Shri Jagannath Mishra.

off W v fow (FeEAt)
T R w g ey wg qoy
3 fir =t st o wre oft & werRe
W wnanfwa frat & W ¥ g wge-
o T A e Wi FwATEA weew-
o KT & wod o e e Prar 1 Tg o
WTATCR We W W Ad & ) wE o
e oY T & N frsty s oy ey
& W Xy i e § goer
q §3 arrerd giew we oft gl
& & g W wigm v & 0w ¥ oy
wererT &, fiow Wi avRETY wfve &
* ar e ey # wwrerc ow &
STIT 16 4% ¥ ¥ G | ¥ g% faiy
wfiweror % ol wddr o agt F o &
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e o dre ¥ dwrregiy i
v T wx T} | et ot 3 Sl
/Y 37 7% ATET ITET ToeY w1 ArE
ser ff 7ff 35; g & ooy Ty
@ 1 v wd gf oy IR ol W
™ oaf @ o Ak eefierd ¥
I qg Fg W T aoe wY 0w
fear—xz xw Atz ffews ¥ e fgw o
€ ooy oy vty & dfew @ o1 fer
i S my Furit A<} W
ford g w7 T & gy wfiw qr

sfIqT IEW AN W g A IN
® g gy e § i S A fawcd-
¥zw Afen @ X I Dfew 7 @
FowafgFd ¥ ¥ sofery A ¥
/Y A mwrdt g I & gAw N WX
9 T o Jofeqw ¥ Iw@ IA W
fadw gt | gw fad oy wer 95T
& % o vy o o gt few g W
A A 3T T q, & Ifeqy ¥ 7
afe ufeqn ¢ &1 v 3w wwg A
wr€ wamerT gur Ar |

€« & arq £ g wva W Iz g e s
ooX aag ¥ qr woX fawm & freg %
fordr g7 sy & fodr 3 oy 1€ SYoem
Y, P o2 Pty sarey g e T 7
Wi 7wy fer v wront § 39
t‘mmmrtrm*mtﬁmw;
T IA( | A WG AR AN
gaq’}ﬂ?%wimmmiﬁ
ﬂbﬂommmmﬁﬁm
wTX wret ¥ wrq ey wors it g
&, O o qr wew A & T 8,
I W welww €@ w00 sgar § WK
N IT AT HAT § I 7 wfi GFOEA
WY Q0§ I It w faww
t ori fond Ay fowac g, fer €
R ot qtwrr w4 § o qtardt
ot gaw #.. ..
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MR DEPUTY-SPEAKER: You
have put twp new questions Let
him answer.

Wt wmenw frw 1 ofder
faa & & wverT § wTHg wE fn SEr
wear off A wgy § FF qOFR OF wlwe
frawr W o owe af@ T w@
*t wifmm wR s fva ofcfeqfaa &
e WIEW WIS AT FA w1 O P
I A R sz Y, s o
47 91T g qRwAr 4 faw A € av
6 X g M At 7y 7 77 o) s
& fiv 3F g fadiz wmg Y wew gen
gt w8 9t a<g W A Y gra-
Ffr At v Y @ ¥

MR DEPUTY-SPEAKER. Let
him answer.

st WA ANl AR -
w0 Y WAT F Y w9 wamw 5@
TEMT FY JITE aAr ¥ 6 g way
TE TF T A TAAT w7, A A AWy
F1 AT FT AT FX AR IT 0T 3w
T faaTET forw & 9 & gam av
FE AT .

MR  DEPUTY-SPEAKER: You
have already put two and thig wll
be your third question You cannot
go on and on I em not saying that
1t 1s not a question,

1 am not saying that it is not a ques-
tion It is a question.

SHRI JAGANNATH MISHRA: Thank
you, Sir. ] am now concluding.

MR DEPUTY-SPEAKER: Please
conclude now.
ot wrene fam 3T A W
wEAwT wa g ¥ e Wt wERw
§ A w wdz scaauw § s
wrar 3_fie 3 gror s W wwrAT W
agfas wama €7 fead

APRIL 16, 1004

i MMM, Station Dirvector 236
T.V. (CA)
MR. DEPUTY-SPEARKER: Let 'Mim
answer that also whether he is a dedl’
cated person or not.

‘Wit o & quweR Ty I
ot s for ot & wfw waw gy,
o oAy § o of el e off 7 g
i @t Wi feaer saw 3@ A AR
wifrw ®7 1 WA M FATH IoTAT WE°
aoeet & gafers a1 | ate qEa w)
ATHRY W7 W ¥ AT wrew AT faew
aq # wiaedez TateRT € g, 2 Wi
1873 &1 | (sawawm) w7 ghear
Wedt & & Ao o &Y 77w 1967 N
w1 ¥ i fae™ 6-7 AT q ErodATowy
aTE G W w7 7§ | Ay SAs
AT AT T q7 T AR W ZfAT
&A% foy we1 @ 4 Al ATy a1 ITH
REREELEEEECECE § o
IART AZA qReAT 4 A fE & WA AW
wifeat § g &7 ¥ f5 3351 g FW
wgS qu § | (vaaew)

ot R fas - WEA AT fi=narl
(4

MR DEPUTY-SPEAKER I shall
trame the two, three or four guestions
which he has asked. His ﬂu!; ques-
tion 15 whether there were ' conie-
mpits 1in that meeting that took place
Just before he commutted suiwcide,
whether Shr1i Gaur has submitted a
scheme which was cold shouldered by
the T V. Orgamsation: whether you are
gowng to set up a Cell within the TV.
Orgamsation to look into the salames
and perquisites of workers there and,
fourthly, whether he has repeated the
same thing which Shn Gupta asked—
you are going to set up an mguiry to
go nto the whole question.

These are your questions Please do
not repeat. You will never be satis-
fled. How respectful I am i1n noting
down every Lttle thing that you sald.

SHRI JAGANNATH MISHRA. Thank
you, Sir.
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SHRI I. K. GUJRAL: So far as the
meeting was concerned, as far as I
know, there was no reason for any
lension being caused. As a matter of
fact, the Station Director of the T.V.
was not present in that meeting. There
was nobody superior to him present at
that meeting. Two persons who were
seniormost 10 him and another person
of the same rank who was his close
friend whom he had promised that he
would go with him for a cup of coffee
after the meeting before this unfor-
iunate incident took place, were also
present.

So far as any plan for T.V. was con-
cerned, I am not aware of any plan
having been subi.itted by him which
might have been accepled or rejected.
But, I shall again enquire into this. At
the moment” 1 am not aware of it.

So far as setting up of the Cell is
«concerned, there is already an inbuilt
system where all the complaints, diffi-
culties etc. gre looked into. I have
not becn able Lo come across even a
single note, so far as I have seen the
papers, where Shri Gaur should have
said anything concerning his own ser-
vice condition and his own d:fficul-
ties. He never made any oral repre-
sentation, so far gs I know, either 1o
me or to his superiors whirh could
have been rejected or which could
thave been accepted.

So far as enquiry is concerned, 1

thave to await, before coming to any
«decision, the findings of that inquiry.

CHAITRA 26, 1896 (SAKA)

Asstt. Station 3233
Director TV (C4) -
Y g8 AT T T AT TOC T/
wife sat war & Peofer wifzew
AW FATGI W1 Ievw (AT 47 |
W AT GATHIT FATHIC BT §IT
ag woA! sfaw &1 wfacw a5 &7
HTAT WATEAT § 1 ofy fedr o w7 ¥
Sttt w7 wfaswre v g7 TR TaTd
¥ & AT § A7 c@wr 7@ =R @Y
F0 | AF e wrgw qfeww oA
SR agt & sfor qrew Wy ¥ &g
g1 aa§ qgdr gl fewelt ¥ T wETOng
& oF SNAA AT, ACEEFR, T"qF
T Fwr a7 ot gt & oy sefirror oy
Ffaa e g @) agr & foreror qree
Tgt foet ¥ oy AT Rt W @
TE &% SEET AN MY | AT WRHGAT
% w7 ¥ fay fpufra wifee wia
T AT § T OF  GrEEATART  qo
2 AAEmtaE qe & fomd A= g
AT T | WA FgT STHIT fAANR
g T WIT A FE H AN AT
waar § feg e g 3w ¥ & @t
afogdt darfas § & wreRwra FA &
fae 9q 1 g0 A3 g «g Fawar & fawg
¢ uFard § ag w4t N A IwFd F
1T AT § F A &7 agr werEea
% %5 wara § Fo wr ¥ ot §

St WO M (SITog) ¢ agy Adt foveg 7% vy ww FW F g
FaTeTe ST At o Mo My AR AR & §F AGK T qgwd § fr qwad o
wfrwr® 1 SrEfers s WA gy W et AdY ¥ AT A Ky §arax § fw
freq 7@t § Frg adft grd T i gg €01 A v g S At v
o fare S ag P g1 ot ¥ X IO A Frew fy ond § it
aft ¥ w1 & I K fregr vl wmm ORI SR § fagwa A 1 9w
& 3a Uw &Y U QBT Wgar § fF  TEE! WIH HIw I 27 wgww A }
ofr Y A XA G g ag Frr ey W stfray gfer o ot § afr e
T & A ¥ it oy o wrore og wra g X qEh & O o
& WTH EAT $IA AF AIAAT FIXAF (AUEA WrfEer & Wik F qoar wgar g
Tqe §1 g Ja¥ gfew ar vff Pet § #7006 wEE AR F wavw dov g &
@iy s e N e ror A Aoy & qoar wrgar § A sy oy & R

oy faar & wAT AT FT AT @ TATAT for # ff fr gTE ITR TR F@

319 Ls—o.
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oY e T wite} ¥awe firara forwrar & ar wier fawar
v v F W o fomy moer & & WA o qult wy w fagfer
Wit aw 9 o< frere ot fwar o o & Pt gl § o e & W
v wifeez W ware § e Rrarere O €01 & wig Feez o e @t o
gty v G0 ¥ & v @ e o
An artist will never be Committed. Wb ¥R {1 I W ¥r wevar & Wi W

He will be Committed to his art only
A WA ST W7 WiASHTT #F W TY
win dw ¥ ) et ag R owER
®) AT ATEET § AW I XF AAA
qgeaT § fi5 ww v e A @w TRy
w2 § g o fader Ak ww gt
gHY W & wW g wyfa & e 7
FTETT TRt & ATET A Frem w2 )
St geEe T ST A A _WIE IITAT
a1 TR IFA QT ATy g femr 1w
fog & fex SgamT wgan g e gt
T FW Y I A e A AT
W® I WA 9o W GHT WeAT A gV |

ﬂ'ﬁoio llqm'q’hﬁaft%
& e w faam £ wifow & 3—
fwafer wiferew wix fer aoe #t
difeai | WeBT FAT W ¥W AW 9T
9T w9 & W FH TGCHRIT FY AT TEAT
F qarfear® 7 WA A1 WA K T@gW ¥S
T wEe ¥ A4 | (eTwewr)
wt swAe faw (9 ) s
gaq a2 Prufey sufea 2
st Wk ®o o™ - fasr S F wix
7w 3 O o At § s g AT gfer
miee § &7 @ A Prgz v £
(wrerwmy) Frfarer wgt Sivef: oY & P
wiferz & wit ¥ ot warar ag agy o
aw 3w § woifs fscfer aifew w1 a9
dfefea grar 8 1 ¥fiw 2w wr o
o wifgg | Mo mfre e ®
RME TS NG oy A 0
afegre g & Wk wvy Wt H @
T qfen waar § onf wer e A

A2 wwar § & SN §9 ¥ar Qv
g §s ¥ Qar } 1wk AW 3T R
¥ o Frew o § v S g TR
§ dwi &% w4 e
Hear & w i wlf w& |

wt 5 feew # gra 8, %iwT angx
w¥ A § | qR I & W ferwraa wdy
¥ 2y ag wg  fw o fewew exF
wrft §, I1 W AF woAr W FH
w7 § A v v § | AR awT
x® 2w ¥ qur et dar e T
f Pwafer wifese w1 2t fed  woet
g Frofefadt w1 & s AT e
Wl uwede STamaa g o
Ao fAEw A AGT TAT WTH AT
A FT B S @ g wedr g v
TEH GZAHE $T W | THE! I
AT T WA AT AE F AGA & &
wen gt owad ¥ fer W
99 TF HAATH F WL OF Aifesz Ay
AT 98AT & A1 §S T TS AT 3T HCAT
ﬂmtgaamwﬁrttnvam
& wEarg
SHRI VASANT SATHE (Akola):
The hon. Minister has already clari-
fled that Shri Gaur was not a patient

of any mental disorder either mow or
before..

MR. DEPUTY-SPEAKER: We are
not sure about ‘now’. I think he
means ‘before his death’.

SHRI VASANT SATHE: By ‘mow' I
meant ‘at the time of the death’.

PROF. MADHU DANDAVATE (Raja-
’pur): Now, he is suffering from noth-
ng.
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BHE1 INDRAJIT GUPTA: Now, he
is at peace.

SHR] VASANT SATHE: I hope s6,
Now, the guestion that arises is this.
Why should a creative artiste like him
be forced to take this extreme step?”
I would like to refer to the very touch-
ing note which he had sent to his wife
where he had said ‘Hope, darling, if
summer is so bad for me, bow bad
will winter be for you?’.

Has the hon. Minister tried to find
out what interpretation ‘Hope' has to
give about this note sent to her? Why
was he feeling that summer was so
bad? As a creative artiste, I believe Le
meant this as a poetic reference and
not a literal reference to the summer
which we are seeing:

MR. DEPUTY-SPEAKER: It sounds
very poetic.

SHRI VASANT SATHE: The crea-
tive artiste that he was, that is the
only way in which we can look at it.

MR. DEPUTY-SPEAKER: Could it
be th¢ other way round as Shelley has
put 1it:

“lf winter comes, can spring be
far behind?"?

SHRI VASANT SATHE: In that
theme this seems to have been written,
it shows what concern he must have
been having for kis family also. The
hon. Minister had said that he was
getting Rs. 1100 and his wife was
getting Rs. 800 and that zeemed to be
all right. 1 feel rorry at that. Here
was a creative artist domng work in
TV where he had to do films and docu-
mentaries; the normal comparison
should have been with an artist like
him in other countries or even in the
film industry. Does the hon. Minister
think that Rs. 1100 which a senior
stenographer would draw these days is
the pay that he should pay to an
artist, an Assistant Station Director
who was producing, as the hon. Minis-
ter himself had said, such marvellous
crealive documentiaries and other
Alms. . ..

CHAITRA 36, 1890 (SAKA)

Agett, Station 226
Director TV (CA)

SHRI S. M. BANERJEE (Kanpur):
Even gn MP gets more.

SHRI VIKRAM MAHAJAN (Kan-
gra): An MP gets less.
SHRI VASANT SATHE: I would

like to know from the hon. Minister
how he is going té reo-gahive the TV
centre which is different from AIR.
The hon. Minister has stated that he
has an idea of reorganising it. Is he
going to have sufficient funds for the
reorganisation and put it on a proper
footing?

T am told that the TV aquipment is
not up to date. I am also told that the
staff is not adequate. Here also there
is the domination of the bureaucracy.
There 18 a report that the hon. Minister
inaugurated a convention and one of
the resolutions adopted at the conven-
tion had demanded an end to the prac-
tice of deputing AIS officers o the
posts of Deputy Director-General (Ad-
ministration) and Director-General.
This is surprising. Do you have this
pernicious practice of sending [AS peo-
ple even to the Radio and TV? Are
you going to stop it or not? FPlease
intervene and see that at least in this
sphere we have professional men. Are
you going to consider this aspect?

These are the basic questions that
arise in the context of the very tragic
death of a great artist.

SHRI 1. K. GUIRAL: When I men-
tioned about the salary, perhaps my
hon. friend did not get me aright. I
have not said that this wag a very
satisfactory salary. I only said that
between husband and wife they were
earning about Rs. 2,000 and this did
not seem {o be something to cause a
strain on his mind which could push
him to this very sad situation.

I do know that the salaries for
artists working in the governmental
set-up cannot compare with those of
people who work outside, But may I
say this? One of the newspapers has
written that we pay fabulously %o
those- who come from cutside for doing
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TV documentaries, This is not correct,
The amount we pay for a TV docu-
mentary varies from Rs. 1,000 to
Rs. 3,000, So it is not as if the com-
parison is that remote, that persons
working here get far lesser amounts.
Not that I am pleading that what they
are getting is all nght. T am parti-
cularly keen that my hon. colleague.
the hon. Finance Minister should help
us in this matter (Interruptions).

SHRI VASANT SATHE: Do you not
think that there should be some paral-
le] between an IAS officer’s salary
and that of an officer of the same rank
here?

SHRI I. K. GUJRAL: This is a dis-
cussion which has to be held with
somebody else. I am not the deciding

authonity as to what should be the
salary.
SHRI VASANT SATHE: Car you

get more funds so that you can do
justice to your staff?

SHRI N. K. P. SALVE (Betul). Is
there resentment against the IAS offi-
cer« in your Ministry?

SHRI 1. K. GUJRAL: We have got
only iwo IAS officers in the whole AIR
set-up, the Director General and the
Deputy Director-General (Adminisira-
tion). So far as TV 1s concerned, the
Deputy Director General in charge of
)t 1s a professiona] person Al the
professional jobs are peing held hy
Deputy Director-Gene:;al who are pro-
jessionals Only the Depuiy-Lirector
‘General. (Administration) 1s an 1AS
officer He was inducled in very sad
circumstances, some years ago. You
know the AIR has different disciplines,
engineers, stafl artists programme ex-
ecutives and ®0 on. Each one of them
felt that if a Deputy-Director General
in charge of Administration was ap-
pointed from one of these disciplines,
he would not do justice to the cother
disciplines. It was because of this
mutual sort of suspicion that way
back in the 60’s Government decided
to have the Deputy Director General
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(Administration) from service outside,
That was why he was induced. But
if mutual friendliness increases—it
seems to be increasing—I will se very
glad to readjust on that account.

So far as professionalism is con-
cerned, I am all for it because I do
feel that professional serv.ces Like
AIR must be definitely and totally
professionalised. This was the Lne I
took when I atlended their conference,
In the presidential address when they
put across the idea tho. we should
have only professional people and also
the i1dea that we should have a more
autonomous set-up, I said they were
having plagiarist thoughts hLecause I
wag thinking on the same lines. I
am going to enlorce this and push it
through. I will consider myseli lucky
if within my tenure in this Ministry
we are 1n a position to reorganise the
Radio and TV both on more autnom-

ous lines, which I am taking steps
to do.

SHRI VASANT SATHE' What abiout
equipment?

SHRI 1. K. GUJRAI.: When Shri
Indrant Gupta was asking about 1f, I
had said and I repeat, that I do not
have reason {o feel that the equip-
ment we have 15 1n any way sub-
standard. Recently we have imrorted
some equipment. Our difficulty is not
in regard to equipment but i1n regard
to studios because we are working in
improvised studios. Fortunately, in
this Plan we have heen sanctioned a
new studio in Mandi House, the design
for which has already been approverd,
and steps are being taken thereon.

12.59 hrs.

QUESTION QF PRIVILEGE

Arrrecep MISLEADING INFORMATION
Given By Tre MINISTER

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): 1 thank you for giv-
ing your consent to raise a question
involving a serious breach of privilege



